
NATIONAL COMPANY LAW TRIBUNAL
MUMRAI BF]N(]H. MUMBA]

T.C.P No. 6 I I {MAH) l2Ot7

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF M
THE NATIONAL COMPANY LAW TRIBUNAL ON 13.I1,2017

NAME OF THE PARTIES

SECTION OF THE COMPANIES ACT: I & BP Code 2016

S. No NA DESIGNATION

SHRI BHASKARA NTTTI,A MOHAN
MEMBER (J)

BENCH OF

SIGNATURE

ission of the

7.

CORAM

A)

Bhaskara Pahtuh n

Present: S M.K, SHRAWAT
MEMBER (J)

rawat

1

2

3

4

ORDER

T.C.p. 588/r&BC/NCLT/MB/MAH/2017

The Learned Representative of the petitioner is present.

This is Transferred Petition from the Honble High Court for

Records of NCLT to the Honble High Court.

The matter is listed before the Hon'ble High Court on 20.11.20

This matter is listed on 27.11.2O17.

(o,+; [ ?,,.m.1 t
F* D)".,,e lrlJD'q,

sd/- sd/
M.K.

Member (lud r)

Ambrish B. Dani

Elder Pharmaceuticals Ltd.

/"Jr.t. .b, (rl; li or,,"ot .

Member (Judicial)
3.11.2017.


